
1

ITEM NO.105               COURT NO.16               SECTION IV-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  2844/2011

REVANASIDDAPPA & ANR.                              Appellant(s)

                                VERSUS

MALLIKARJUN & ORS.                                 Respondent(s)

(IA No. 176444/2019 - APPLICATION FOR SUBSTITUTION, IA No. 
176447/2019 - CONDONATION OF DELAY IN FILING SUBSTITUTION APPLN.
 IA No. 176445/2019 - SETTING ASIDE AN ABATEMENT)
 
WITH
C.A. No. 7318/2014 (IV)

SLP(C) No. 81/2016 (IX)

C.A. No. 4398/2019 (III)

SLP(C) No. 14176-14177/2016 (XII)

 SLP(C) No. 27834/2017 (IX)
(IA No.56102/2017-CONDONATION OF DELAY IN REFILING and and IA 
No.56101/2017-CONDONATION OF DELAY IN FILING and IA No.56103/2017-
EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT)

SLP(C) No. 23397-23398/2018 (IX)

C.A. No. 2312/2021 (III)

SLP(C) No. 1573-1574/2021 (IV-A)
(FOR ADMISSION)
 
Date : 01-11-2023 These matters were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE M.M. SUNDRESH
         HON'BLE MR. JUSTICE ARAVIND KUMAR

For Appellant(s)    Ms. Manju Jetley, AOR
                   
                   Mr. Amol B. Karande, AOR
                   Mr. Narendar Rao, Adv.
                   Mr. Shivang Singh, Adv.
                   Mr. Aditya Yadav, Adv.
                                      
                   Mr. Satyajit  A Desai, Adv.
                   Mr. Siddharth Gautam, Adv.
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                   Mr. Abhinav  K. Mutyalwar, Adv.
                   Mr. Gajanan N Tirthkar, Adv.
                   Mr. Vijay Raj Singh Chouhan, Adv.
                   Ms. Anagha S. Desai, AOR
                   
                   Mr. Sudhanshu S. Choudhari, AOR
                   
                   Ms. Kiran Suri, Sr. Adv.
                   Mr. S.j. Amith, Adv.
                   Ms. Aishwarya Kumar, Adv.
                   Ms. Vidushi Garg, Adv.
                   Dr. (mrs. ) Vipin Gupta, AOR                   
                   
                   Mr. Ranbir Singh Yadav, AOR
                   Mr. Prateek Yadav, Adv.
                   Mr. Puran Mal Saini, Adv.
                   Mr. Mohammed Shahrukh, Adv.
                   
                   Mr. Nikhil Majithia, AOR
                   
                   Mr. T.S.R. Venkatramana, Sr. Adv.
                   Mr. Balaji Srinivasan, AOR
                   Mr. Vishwaditya Sharma, Adv.                   
                   
For Respondent(s)   Ms. Abha R. Sharma, AOR
                   Mr. Apoorv Kurup, AOR
                   Mr. Chandra Prakash, AOR
                   
                   Mr. V. Chitambaresh, Sr. Adv.
                   Mr. P.B. Suresh, Adv.
                   Mr. Vipin Nair, AOR
                   Mr. Arindam Ghosh, Adv.
                   Mr. Karthik Jayashankar, Adv.
                   Mr. Anshumaan Bahadur, Adv.
                   Mr. P.B. Sashaankh, Adv.
                                      
                   Mr. Satyanarayan, Sr. Adv.
                   Mr. Vishnu, Adv.
                   Mr. Abid Ali Beeran P, AOR                   
                   
                   Mr. S. Nagamuthu, Sr. Adv.
                   Mr. Sreevatsan, Adv.
                   Mr. B.Ragunath, Adv.
                   Mrs. N.C. Kavitha, Adv.
                   Mr. Vijay Kumar, AOR                   
                   
                   Mr. S. Rajappa, AOR
                   Mr. V Prabhakar, Adv.
                   Ms. Jyoti Parashar, Adv.
                   Mr. Nj Ramchandar, Adv.
                   Mr. R Gowrishankar, Adv.
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                   Mr. Avinash B. Amarnath, AOR
                   
                   Mr. Mandaar Mukesh Giri, Adv.
                   Mr. Mukesh K. Giri, AOR
                   
                   Mr. Nishant Ramakantrao Katneshwarkar, AOR
                   
                   Mr. Samrat Krishnarao Shinde, AOR              
                   
                   Mr. A.I.S Cheema, Sr. Adv.
                   Mr. Kunal Cheema, AOR
                   Mr. Raghav Deshpande, Adv.                   
                   
                   Mr. Shirish K. Deshpande, AOR
                   Ms. Rucha Pravin Mandlik, Adv.
                   Ms. Harsimran Kaur Rai, Adv.
                   Mr. Mohit Gautam, Adv.
                   Mr. Apoorv Sharma, Adv.
                   

Mr. Shantha Kumar V. Mahale, Adv.
                   Mr. Rajesh Mahale, AOR

                   Mr. Sriram P., AOR
                   
                   Ms. Jyotika Kalra, AOR
                   Mr. Joydeep Mukherjee, Adv.
                   Mr. Abhishek, Adv.
                   
                   Mr. Lakshmi Raman Singh, AOR
                   
                   Mr. H. Chandra Sekhar, AOR
                   Ms. Rekha Sekhar, Adv.
                   Mr. Faeek Ul Farooq, Adv.

Mr. P.V. Yogeshwaran, AOR
Mr. Ashish Kumar Upadhyay, Adv.
Mr. Y. Lokesh, Adv.
Mr. Y. Kandha Prabhu, Adv.

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

List the matters on 22.11.2023 on the top of the Board. 

(SWETA BALODI)                                  (RENU BALA GAMBHIR)
COURT MASTER (SH)                               COURT MASTER (NSH)
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